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To,

The Registrar,

Hon'ble National Green Tribunal,
Copernicus Marg,

New Delhi.
E-mailjudicial-ngt@gov.in

Sub:- Submission of status report in pursuant to order dated 07.05.2024 passed by
Hon'ble NGT in the tter of Original Application No. 467/2024, Sampurn
Nand Vs M/s Shri Bajrang Stone & Ors.

Sir,

In Compliance of Hon'ble NGT order dated 07.05.2024 in the matter of O.A. No.
467/2024, Sampurna Nand Vs M/s Shri Bajrang Stone & Ors, the status report is being
filed herewith.

It is requested that status report may be presented before the Hon'ble Tribunal
for kind consideration.

Encl.: As above.
Yours faithfully,

oo

(0. ﬁ Gupta)
Regional Officer

Sonbhadra.
Endt. No. & date as above.

Copy to=-

1. District Magistrate, Mirzapur for kind information please.

2. Chief Environmental Officer (Circle-2), U.P. Pollution Control Board, Lucknow
for kind information & necessary action please.

3. Chief Law Officer, U.P. Pollution Control Board, Lucknow for kind information
and necessary action please.

4. Shri Pradeep Mishra, Advocate, Supreme Court, 138, New Lawyer's Chamber,
Supreme Court of India, New Delhi-110001.

/

Regional Officer
Sonbhadra.
Fraterg : e weAr 162, 9 e (Fwe wvE sew) Office: House No. 162, Uttar Mohal (Near Chandi Hotel)
WS, HeHE—231216 Robertsganj, Sonbhadra-231216

9 : rosonbhadra@uppceb.in E-mail: rosonbhadra@uppeb.in
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Status Report in pursuant to order dated 07.05.2024 passed by
Hon'ble NGT in the matter of OA No. 467/2024 Sampurna Nand
Versus M/s Shri Bajrang Stone & Ors.

1. As per joint committee report dated 06.07.2023 and dated 06.01.2024, UPPCB
had issued Show-Cause Notice to the said Stone Crushers vide Letter dated-
12.01.2024, which was got received to concerned Stone Crusher on dated
19.01.2024 (Annexure-1).

2. The presentation sent by the industry against show-cause notice was received
on dated-30.01.2024 in the Regional Office, UPPCB, Sonbhadra (Annexure-2).

3. UPPCB conducted field visit on dated 08.02.2024 to verify complying status of
CTO and observed that the following major air pollution control measures have

been adopted by the industry:-

S.NO. Major Air Pollution Control measures Installation Status Remark and Action Taken
1. Closed metal sheet enclosures at dust | Partillay Covered
emitting points.
2. Covering of all conveyor belts. Yes UPPCB has imposed the
3. Telescopic discharge chute or Canvas NO environmental compensation
cloth / plastic drum on the said stone crusher for
4. | Wind breaking wall around the premises. Yes past violation and defaulting
5. | Water sprinklers at emitting point and NO days, which amount has not
wind breaking wall. deposited by the industry.
6. Smog gun and Rain Gun as dust | Notenough as per
suppression mechanism. CTO condition
7. Height of exhaust pipe of DG Set. NO

4. Detail Inspection report dated-08.02.2024 is attached herewith (Annexure-3).

2o
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5. The presentation sent by the industry against closure order was received on
dated-08.04.2024 in the Regional Office, UPPCB, Sonbhadra (Annexure-4).
6. UPPCB conducted field visit on dated 15.04.2024 to verify complying status of
previous CTO and observed that the following major air pollution control

measures have been adopted by the industry:-

S.NO. Major Air Pollution Control measures Installation Status Remark and Action Taken

1 Closed metal sheet enclosures at dust Yes

emitting points.

2. Covering of all conveyor belts. Yes

3. Telescopic discharge chute or Canvas Yes .
UPPCB has imposed the

cloth / plastic drum environmental compensation
on the said stone crusher for
past violation and defaulting
5. Water sprinklers at emitting point and Yes days, which amount has not
deposited by the industry.

4, Wind breaking wall around the premises. Yes

wind breaking wall.

6. Smog gun and Rain Gun as dust Yes

suppression mechanism.

7. Height of exhaust pipe of DG Set. Yes

7. Detail Inspection report dated-15.04.2024 is attached herewith (Annexure-5).

8. As per inspection report dated 15.04.2024, recommendation to revoke the
closure order dated 19.01.2024 send to head quarter, Lucknow. Closure order
has been revoked by UPPCB vide letter dated 07.05.2024 (Annexure-6). The
Industry has obtained valid CTO from UPPCB. However, UPPCB has imposed the
environmental compensation on the said stone crusher for past violation and
defaulting days, which amount has not deposited by the industry.

The above accordingly, status report is being filed for the kind perusal and

consideration of this Hon'ble Tribunal.
Cood
S

Dated: 19.07.2024 (UK. Gupta)

Regional Officer
U.P.P.CB
Sonbhadra
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UTTAR PRADESH POLLUTION CONTROL BOARD
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[ 1. Industry has Closed metal sheet enclosures at dust emitting points i.e. the crushers including their

discharge points, screens, and the transfer points of belt conveyers.
¢ 2. Industry has Arrangements of a door with opening and closing facility for cleaning and maintenance

and flexible covers at entrance and exit of the belt conveyors.
f 3. Industry has All opening provided for ventilation in the enclosures covered by canvas bag-filter to
arrest the escaping dust.
4. Industry has Covering of all belt conveyers.
5. Industry has Silos with telescopic discharge chute for collecting, storing and delivering and truck loading
the product, for controlling 'stone dust' and the reject, ‘fine dust".
6. Industry has A minimum 12 ft high metal sheet barricading or boundary wall. _
3 7. Industry has Dust suppression by scientifically designed water sprinkling system on raw
E material/products at the equipment’s and transfer points.
8. Industry has the metal roads inside the stone crusher premises with arrangement for regular cleaning inside

the premises to avoid re-entrainment of settled dust.
stry has Regular wetting of the ground through tanker mounted sprinklers/ smog guns within the

o
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11. Industry has the dust extraction system installed by the stone crushers at dust containment
enclosures to extract the accumulated dust fitted with adequate dust control system.

12. Industry has the arrangements to minimize the generation of dust emissions during loading, unloading,
handling and storage of raw material / products, waste or byproducts.

13. Industry has Arrangement of Covering while transportation and storage of final product / material.

14. Industry has the stretches of the main highways passing in the vicinity of the stone crushers area are
metalled

15. Industry has the approach and link roads in the stone crushers area are metalled.

16. Industry has Quarterly Ambient Air Monitoring through third party.

TR AW A R 6 SelT 31 o aRo aama AW RiE—1201.2024 B PR B3
B 7AW B W GV SRIT B0 01 | 16 9 W A T A R et garw #§ @
T T B T fOuran W wy ) Svar A9 A B

fei$—23.01.2024




— 38 AMHNEXURE-3

S0%0 UgHuT A= A, ﬂi—rm'-;z o

REGIONAL OFFICE, UL P. POLLUTION CONTROL BOARD,
SONBHADRA

Heed wio oo F S04 e V2T 1S a0 FeiT=F—08. 02 2024

A
o waEe A2}
aoup wiEm faEm dd
Podfio—1z & Pgld s, Tl
T |

fran #|d A R wR ey, de-dftreen  gormwTrm
Al g, wms feags & Beg oo o g oam (ugen P
wen Fraam) afbfee s (aemaetfeE) $ g a-¢ @ asada ord
g warl NlEw & ool 7 aroos Prfere ammn am g

i

mum IR fweE aE qEnee wEs e den-rEnsere s d-2 o wodfio
STaodioTEn S24 Bim—12012024 T E UEW RS W OBR S 9 U9 3
mRIE W OEEn A @ e T (egee (MERe g P wfafary joen (gemsiiee)
T R -1 F =g wEY et fiEe ord # o aeteere ) sooe Bltew arsm
e B wm W P ww peitea &) oA P o aeerem 8 ol = e
e e —opoz2ozd &) T wan ) fdwm Friwn smem sesy § AR SRS
g ) Priwm ammnreEr e g ST fFoEw e anftn @ fien
Heifem # A wem g wwefd ool o aEpoe St R e s &) o o w &
mﬂﬂaﬁrmﬁrﬂﬁﬂﬁﬂtﬁmm W TE wmEn @ T 060 2024
g Frdvs R oo #i

SO
am: AwrE qftlen d 3w ux & ww dwm fEwm P a4 Pl st e

{

ARy 1ee (i) ® A si-1 mmgmm¢mﬁﬂaﬁﬂﬁ
RAF-1200.2008 grr ol o it A @1 gie 60 ot o s=gf & ol & o
T 92 46 A @ e wafy dn w0 91250000 (A S IRE gwn i o)
et o wafrefn sfgft afsfE G e o =t it &

FHeATE— T | e

FHINEE : THA WEN 162 TR HEE (e el gew), TR, re-231216
House Mo, 162, Uttar Mohal (Near Chandi Hotel) Robertsganj, Sonbhadra-231216
Email-rosonbhadra@uppeb.in



39

o R e e M
urrgE—ieTg ¥ fiwy wou o g g (REer P wn P s
1981 (gureeifa) & arr 31— ¥ s=rfa ord o woEh SfRew @ wed A
arereeT Prier amem—

TH €| SR N TEE FRa s & fEReiE don s /202 WO
TAM T0E0 =0 U§ - TEAW N Wwied & N IEm TR @R | v e @
e By faemERm AR g Twoda 9um B s Eee-eeozaais @ R
12223 BF F N F s d fFm o oan geen # FRE e @ aER W SR #@
T i T, S 6EY S HOSSTHC-YNGT-SUSCN2S EFiE—1u0120e 2 WEm
# T (vgEw FamRo @ FeEw) SRR, e (SUEEiEE) # aF 3-T # S FRe
TRl Fiftw =W R o o S SEm w1 e T e aiEEe, 90 weEe Faem a e,
e T TEiea #) ooweE oeim w1 Fria T et it @ ol wwm w oo s
=1 g% ¥ e T | vioenw ¥ 9 O ARE Foem e g -8,
ga2¢ F T ) Frem # @@ T T el @ FEEg 8§ 9ioe S F  ER W

e FrEm srEn g -
1 T WM IR fo-TREEEL W, SISy @
FOT 181, 185 TH 188 W EF gEa #) T | e wwiESTe e

7 s2emtone—2e &

g T W T MIN F w9 8 WA A § W &= mheE aEE #@ wF e .
oA fm = ) 9eim 7 w2R e ) o e 200 7R ume giea d ) s
WA ATRn H T T

a FrEm & @ 96 # 09 - ST FR fEng S FR, TEaeT w0,
T AeSd MW ON AT T T T | T oehed ¢ U JU-Fa deed
# 3 oR W Paw e /EREENE gE ¥ e Fem $ w6 e




40
@

4 TEMT ¥ FoO% sec@ © AFGH DRI TR Ok EiET 3§ oo FREm ' mand
= e | diew fefEn ¥ sgm e o e @ A iy e e e @
W WA AE T T

A& T TR F TO AWM W IR F W 99 BF ¢ TRW AW 98/ FER 98w
WA = [EaT =1 WSl Ud S0 0T TR UeA /B 98 51 i S8 s

8 TEM TR # T8 W = 9 w1 dww Friem @ oom o, ey s AR @
Fn EEE—ezE & FEET § e wE F SEe oum v # R sREm

fosfm & T

7. = A fga s #g sco Fodowo s E UF SRS dsh O wONa 9T T
Hicdn ¥ # dEE & THEes o NHE IoRed # FeiEm iy IEele TEe #
2aE = W gw FeiRa T @ s P @ e wnia = e

A TEMT F 7 IH W Fria weel sEm # aREERE v F SEeed SR 9EE gR
A 8 = ad &) FEw # v v T mai ® weeE vE w1 aEem S g
= = TREE

g =ErT = Friem o 4 wRE gm fem o W wRE F aemaeEr Ty wEe FeE
TR 7 wafa 5 A wom sk R am e e | e S
F # AEE ° IEm F oy (TgEw Farem wn Preee) aEFee, o (mewE) 2
ER-11T # 3 I T, TS § T8 W HOS6TMC-LNGT-6TSCNZE
EAFE—1201 200 EF FRE T FicE FW B T an ) s FRET & a6 T
Bri=m Rl gheg s

0. T F TE AR A Frig wRw et ARE Reeozoaou # agen d sEm &\
TR I B & = wameeE wE T we

1. T I FEE F wA AR ¥ Pl sl s (@8 W wyg) REiw-arzee @
kAT vl F s s a6 S T & e vE = e W aE @
;AT § 33 SR § 9= I F OEEW W0—1595 2R/UPPCE/Sanchia dra{UUPPCEROV
CTOMosthMIBEFAPURIN?? fiid—i14072022 ST oM WEad aem & s T4

FHiEs # 7 RaE—osoz 04 g W o 5@

17 0 T FRE SEEE 4 e s een-sn Jan SEhee T S I
vd ¥ A # v 4 gum | P o d e iwe e, 2a0em v 01072023 B
foomasm Wl 2/ A T om g R orada d@a #@ eeEmRa s
Frir—oedri0n # SOR 9T TET WY T FEET wuend wRa G R
Haled W AT SeER e aite gw awn @ P R mmiaae,
fir—zai220n vd RAE—s220 F) fem o oeemw o faemenm wRRE A
FEnERA S REE-cem 20 F AR SEM WERW WED 1 Jedee §w daied
TR T | 99 T ¥ 9um # IeEd ' O i = oam # e B s
2082033 F WA e o o T R TeEl S # SEEE T T w Rg
FEAiF—m 20 1 = 91 IF FEE W FO d, BeE weees i B oA
waE d Suim F gwnea v TS 8 E o v A s &

Erﬁﬁ“ T 3T



41
@

70 veR faamnm off 1 sEeEig Jem Rem-cloraiz @ smee Fiem
fEriF—oani 20 9F g o & 95 sl d 9 TS s T o= E
F FOE F TEE w48 B S il | e i & e B ose afE
& 9 w0 VM wRE st E R 2 Ao Wo-200 /2014 TROEN SR T
I 3w Zftem # mRa st @ agea 2 s P O g o Rt
Rir—oaaame # FER § FER SEm W Wwwce smE s e RBE g
T R e Toeee SRR W e e -

Envirenmentad Compercation {EC) = Pollmmon Indes (PL s Moo of days from shech s son-oo mpliance
hars been observed (N 1 Facoor im Bupees (K x Factor for scale of operation] 5] x Location Factor (LF).

W here,
Fl=2id (Pallotien Indey=3 for arange category woit]
N =148 (Mo, of days finom wiech dee pon-complionce bas been observed)
K = 154 (R factor m Rapers)
8 = 08 (Facuor for scale of opersgon=1.% g5 investmens of wnil i les dan
Rs 30 Lac{0 5 for small scale am)
LF=1d {Locsion Faceor= 10 @ populsiien of Vil Senper, Bhagantidel Chakjsta et
Chunar, Mirmguor is belaw 10 lae_(1LF 5 1.0 for populsson les dhas 10 lsc)

Theredore,

Envirsnmeestal Compessation EC) =MxNaRxS5xLF
=0y 4y P x L5 x 100
= Bx 903 S8R Nine Lacs twelve tha nammd
five hondred) anby

T IEE OE aul F gieTE v g o9 wEiE I9um e A = W, -

TR, S0-TREgE, WS, - ITR, STE-ARaE # wg g (vEEe Faem
) aftFme, o (REEER) # BR-1 T # S TR e, s § T8
TR HOE6TC-YNGT-6USCHN2 BAFE—1 2012024 EF FRU T il = e 3 S
# Wl #1 =E &) ST T TEER SEm W oMWl B @ e aml ig
W0 1280000 BT F TaiweTE aREE aRRRD e s S ow

(B
(S )
srfir arftrerd



s B \ANG s

GSTIN : 09ADEFS4708G12Z

DH&&:H.-"EHH'-!.'RM
LE O ceon e
J000 wEYe fAsm drd
AT |
fame: o ot wor e, Ay, dree-ufreee, mEdE-gm, @ —HivagE = urd ot sy

Hed dem-veorzzy / W2 / Todhodio—er s 24 ﬂm—mﬁ:m # P 5l o o W

ngm.—’ﬂ—imnfm ferim—10.02 2004 o s sulavsha afirgf &
Hag 9 |

TEET,
o v s wou o gerem & v FEN-TEOTEAT / Tl=2 / T Sio—67 24

ﬁﬁm—mmmmmﬁmmﬁwmﬂ|mm$mﬂmmmtﬁm
mﬂ#ﬁmmﬁ’mmﬁm&mm.mmmﬁﬁnﬂ.mmﬁw—
mmmuﬁﬁmmmmm&ﬁmmrﬂﬁﬁawmﬁﬂmmmﬁﬁfﬁ
feen o wrefim & oo g o ol ol 1 w2
Fii—12.01 2024 BT g g Frarew wer Fydn) W, 1681 eI F AR 31-7 3 s
T W s A o e e ge o8 aite o v o g
HﬁﬂmmmiﬁimmﬂﬁMﬁmm—mﬁfﬂtﬂﬂmﬁﬂ
IR, WA R, T I § ol o o . vl T, o g B U meget
iﬁﬂ*mﬁﬂEﬁEWMﬁNf!ﬂ-‘mﬁh'ﬁcmmwﬂmwhmﬁﬂ#m
m*mmﬁmmﬁﬁuﬂﬁnﬁmﬂnmﬂﬂmﬂmﬁtwmﬁﬂm#nﬂmm
A A By e wnfin w R &) o ofte § e e e W @ Pt o
H‘-'rmﬂ'm!Jamﬁﬁrﬁﬁﬂﬂﬂﬁm#mﬁﬂﬁﬂﬁfﬂﬁﬁﬂmﬁﬂﬁ—mmmmﬁ
3w BN uitean o frre av R #) S @ were # s0o Bodfionn @ wEiE cerei
qmimﬂmﬂzmﬁnﬂmwm#mmmaﬁMﬂmmWﬁufﬂaqHﬁ$
T vl W @) S & v ¥ v @ @ olTE He 1508 20U PPC R Soncbhadry
{UPPCBROVCTOMoth MIRZAPLIR2022 Femis—1aor 2002 grer wmwfsy amdw fofy fem o o) feim
Mmﬂa#aﬂ%ﬁnmﬁmmmﬁmﬂmiﬂmﬁmmmﬁwm

Wﬂbhﬂiﬁﬁﬁﬁﬁﬁ*ﬁqmﬂmmﬂh‘mmmtmﬂmh

;“*,;E'I!I-.,....E,-"’_._q?
—Iyimsoiies

Head Office - Katra Lalgan|, Gauriganj Amethi [UP) - 227408 E-mall . shribajrangstonegmail.com

Wark Office | Kachea, Piprann, Meja, Prayagrai (P} - 212301 Cantact - +§1- 9415137504, 8840213768




Suri Biurane Stone

GSTIN : 09ADEFS4T08G1ZZ

&
Date ........cornnunes
Fr W g TG g UEEY EH & em £ o o oarf df smtw o

wE - ATz /W2 / voshodio-er /24 feAim-19022004 1 FAEIT SR apm oo R T
& HWEEE W g ol afie fem dw A @F emw oo WW F U9 Hen-geEorzse s d-2
vaodotho—67 /24 fiiE- 1e022024 g wfisifte woiEedm afaf w0 912500080 & wva awE
T din o A T ww fEm o w #) TR e ofrin efgf e o fed o g
FI o1 e T T WEE R A

T E— TS | \

uftrfinflt Predfafien o qoemd o s aftm wdadt by s ifn)

1. w0 i sf sl o fieh
2. T vEERn A gE—2). om0 W FeEm @id oEerE w g e & o
AR B AN = S fEE-te.02202¢ Pl F B EmoET

(e wa fire)

E-mmalt - s ||:|;_|5r.1nu=.'.ur-:-i1'l_.;|"|:1.-I.|'.' Ot

Fgaed Office - Kaiva Laigan|, Gaurigany Arsethi (ULF) - X2 T809
+81- 415137504, BEE02T 168

Wark Oflice : Kachia. Plpracn, Meja, Prayagraf (UP) - 712301 Cantact




44

From Dated-04.04.2024
SURESH PRATAP SINGH

Ml SHRT BAIRANG STOME,

ARAT MO, 18%, 186 1R1, VILLAGE-BHAGWATIDE!, POST-PATIHATTA

PARGANA BH&GWAT, TEHSL-CHUNAR

District-Mirzapur (U.P ]

Ta,

Tha Aeglonal Officer

U.P. Pallution Control Board,
Hosmise Mo, 162, Uttar Mohal,
Bobertsgan], Sonbhadra-Z31216

Ref: Letter No, 159528/ UPPCR/Sonbhadra[UPPCBRO|CTO/ both/ MIRZAPUR/ 2022 Dated-14.07. 2022

Subject: Compliance of CTO Conditions for Stone Crushing Unit af M//s SHRI BAIRANG STONE, ARAZ
NO. 185, 186, 181 VILLAGE-BHAGWATIDE], POST-PATIHATTA, PARGAMNA BHAGWAT, TEHSIL-CHUNAR
District-Mirzapur (UP.}

Daar Sir,
This is to irfarm you that cur project has accorded Corsent to Operate (Consent Order) for the

absave-mentioned Mcation, Letter No. 159528 /UPPCE/SonbhadraUPPCRRO)/CTO/ both/MIRZAPURS
2022 Dated-14.07. 2022 . We are submatting the Point wise compliance of the stipulated General and

specific canditions mentioned in the CTO, _
Wi assure that the comnpliance of the conditions given by you and will be stricty foliowsd with the

progress af the project on letier & spirit,

Thanking you
ours Sincerchy,

i
BASs SHR| BAMRAMG STOMNE
Copy to:
1. Tha Regestrar, Hor'bie National Grean Tribunal, Copernicus, Mew Deihi,

(E mail-judicial” ngt@pov n)
2. Chief Environmental OFficeriC-2}, U.P, Pallution Control Boand, Lucknow



Project
Stone Crushing Unit
At
M/s SHRI BAJRANG STONE

ARAZT WO, 185, 1865, 181, VILLAGE-BHAGWATIDE, POST-PATIHATTA, PARGANA BHAGWAT, TEHSIL-
CHUANR, DISTRICT-MIRZAPUR{LLP.|

COMPLIANCE REPORT

PROJECT PROPONENT

SURESH PRATAP SINGH
M/s SHRI BAJRANG S5TONE

ARAZI MO, 185, 186, 181, VILLAGE-BHAGWATIDE!], POST-PATIHATTA, FARGANA BHAGWAT, TEHSIL-
CHUANE, DISTRICT-MIRZAPLR[L P, |




STOME CRUSHING UNIT
Lication: LAT-25.045140, LONG-82.581082
ARAZI WO, 185, 186, 581, VILLAGE-BHAGWATIDEI
POST PATIHATTA, PARGAMNA BHAGWAT,
Tehsil: CHUANR, DISTRICT-MIRZAPUR{LLP.)
CTO Compliance Report

Validity Period: 14.07.2022 To 31.07.2026

CONDITIONS OF CONSENT{AIR)

1. This consent is valid only for the approved production capacity of Stone
Gritts & Stone Dust-200 TPH

2, This consent is valid only for products and quantity mentioned above.
Industry shall obtain prior approved before making any modification in products
in product/process/fuel/plant machinery failing which consent would be deemed
void.

3{a). The maximum rate of emission of flue gas should not be more than the
emission norms for the stacks.

3{b). air Pollution Source Details.

o  Air Pollution Source Details
Air Pollution Souree | Type of Fusl <xack Ma, [ Paramutars | Helgnt

PROCESS EMISSION | HA 0o Particualarte :n::-unru-rgurul
| Matter process
B Elon
sources ard
| reguiar water
- —
D.G. SET-500 KVA, o1 | Particualarte A5 peEr
[ no. | | atter |

3] The emissions by variowus stacks into the envircnment should be as per the norms of the Board.

Emission Quality Details _ s o
Farameter Stancand

Particualarte Matter 600 MICROGRAMICUMETER
&3 par Standard

Cruantity of other Poflutnants should also be as per the nomms
_prescribed by the BoardiMOEF & Cljor otherwise mandatary

The equipment for & pollution controd system and monitoring
nmpuﬂdb‘rﬂﬂlﬂduﬂﬁﬂwmdhyh Board sheald

| equipments should be done only by prior approvad of Board

Froject Proponent: SHEAT BATRANG STONE




STONE CRUSHING UNIT

Loecation: LAT-asoqBvwpn, LONG-B2. 988082
ARAT] MO w85, 186, 181, VILLAGE-BHACWATIDE]

FOST-PATIHATTA, PARGANA BHAGWAT,
Tehall: CHUANA, DISTRICT-MIRZAPUR[LLP. )

CTO Dvmpliance Report

Hﬂﬁtj Period: 14.07.2022 To 31. n:-'.m:ﬁ

=

mmxmnufmpmmmlmmmd
maintenancebe done in swch B way that the quantity of
pollutarts should be i sccordance with the standards
prescribed by the Board{MOEF & CClor otherwise mandatary

thﬂmmwm:m.kum as |
per the nomms of the Board! MOEF & CCjor otherwise mandatary. |

Fated andd Agred

maated st Agread

Thgmnmmﬂumctmﬁmsmﬂmhgupm-

within ane manth for Issuance of consent order along with the
poind wise compllancereport of the comsent order, Further
guartarty mMrlgrrp_l:_r!:lmH et ket ied.

Specific Conditions:

- m—

Conditions

| L

:

Thi@ Consent To Cperate 18 granted to Mis
CURT BAJEANG STOME for production of Stome
Grites of differant sizes P200 TPH using sksns
boulder af ras materisl at ARAZIT B3, 183, 185
and 186, VILLAGE NHAGHATIDEI, PFOST-FATIHEATTA,
PARGANA-BHAGMAT, TERSIL=-CHUFANR, DISTRICT

MIRZAPUR (U.P. 0

| Industry shall cbtaih prior spproval befare

Baking any modification in products pr ia/
fisel/plane & pachinery, fsiling which conaent
shall be desmiad wold.

Hoted and Agreed

1
.

1.

The Emduetey shall oomply wWith any obhar

The indusctry shall comply with amy other |

canditiarms lald dSown or dicegtions Llssgad 1o
dues courss by che Board under the prowiadgns

Noted ard Agreed

af the Air § Water Act
e e P B, —

copditione Lald Sown or directions [&sued IR
dus goiras by Eha Hoard undst The pravialeng
of the Alr & Water ACT

The Lndustry Shall Tregularly oOperat# watar
aprinkling ayated Lo onteol process anlaaien
and dost suppreasieon lo aclentlflc manner to
maintiin Aobhient hir Quality as pee CESR
SrEs

Hated and Agreed

R r—

Tndustry #hall Comply the dlrection issued by
thie. Soard vide its letbar Roe HITHLH/C-2/ Vayu
510/ Epnbhadoe/d 122 dut e ThiOb 22 and
agbmlt the compliance TEefdrt within G
monthe, othafwize the closure arder fsmesd by
tha Board will sutceatically ba enforce aftess
8 monthe from referted dare of the latter
without any information

Project Proponent: SHAI BAJIRANG STONE




STORE CREISHIMG LINAT
Lacation: LAT-25.048140, LOMNC-B1.981083
SRATI ML 185, 180, 181, VILLAGE-BHAGWATIDE]
POST-PATIHATTA, PARGANA BHAGWAT,
Tehsd- CHUANR, DISTRICT-MIRZAPLIR{LLF.)
€70 Complianca Repart

~ Validity Period: 14.07.2022 To 31.07.2026
The Lndustry shall ensure to dischargs the
wfflusnt generabed from domeatic dources
through septic tank and scak pit,
Tha anit =1} 3o Gl y T dirgctionay
Guidelliras lasued from Einm %o @ ECime of
| Gepnbral Foilution Control Bearcd; o, F. |
| Pollution Contpsl Board, Hon'bie Dversight |
Committes, Hon'hls HEigh Courk, Bon'‘bl= |
| Hatlonal Greesn Trifanal amd Hoo'hle Eupreme
Cozel of India it o
The Lndustry #hall Lnatall sSeparate enargy
pacer at bore well for sessuring elscceic
gongmetion in bord well .
This Consent of the industyy is automatically |
cofsidared abrogated after recelving poblic
grisvancas sfainst the Apnduskry and tha |
confirmation &f ths complaint e
Indizatey anall inscall O4 Mes. Atationary |
finti Smog Juns st sach corner of crushar arsd
and 01 Nez, moblle Enti Smog Gun fop dust
!suppteuszur. irn tha presises am well a8 on
i_w.ppr.:-a:n road to Buppress the dust pendrdtsd

from crushing, loadinglfuhloadimg of product
and movemsisita of the wehicles 53 an SXTEs
suxiliary ATTARIOMERT ;
Tha industey shall Install alr polluotion
contiral Smeasures 45 nenkionesd belas:

1. Cloasd metal =hoot enclosuras & dost
emitkipg paint’s L.p., the croshers
including thel dlschargs paints;
gorpgens, and the transfea:. points of
bele convayors, with arcangenents =i a
door with opening and cloeming Easiliity
For cleaning AT A AT AR sl
flexible coveirs at antrance and exit of |
the belt oomEveydrs
fll openings provided fofr wanbllation
in the enciosures shall b corezed By |
GHETAR L filter co ATERAL this
aacaping duse
All belt conveyors ghall ba coversd oy
tha industry
pust copveysr shall be sgquipped with
telegcopio o & abmr s chiukte [t
colleckt ing, storing and
deliveringrtrick=-1oading ol Eha
product, Stane dust and any other fine
AT -

A mimimum 12 fert hRigh Betal ahaer
béarricading/boandacy wall LE ] w |t
braking wall ahkall ba provided by ths
stons crushef

Project Proponent: SHRI BAIRANG STONE




STOME CRUSHING UNIT
Location: LAT-15.048u40, LONG-821.981082
ARAZT MO, 185, 186, 181, VILLALE-BHAGYWATIDE
POST-PATIHATTA, PARCAMA BHALWAT,
Tensil CHUANR, DISTRICT-MIRZAPLIAILLP.)
£T0 Compliance Report

Validity Period: 14.07.2022 To 31.07.2026
Ot mupgresslon by scisntiflcally | Moted and Agreed
designed water sprinkling sysbem on caw
Batarial/ products [t ¥ DoAnts |
ghall be adopted a8 an auxlliary air
pollution control WeoSUTE,

Gresn balt slong the boundary wall =hall
be developed by abena crusher in at leant
thres layers

B Hatallic road =hall bes (netalled Inside
the premises with Begqular webttlag of the
grouidd within the factory premisas.

9 .
[rrduatry shall provide sofficient - no. of
Melmeta, OGuRboatsa;, Goggles, and Masks ata. o
che 'r.v_;rl;e::_-_-l'.-:r thale safeby. ok
The u,,mpm'.q_'m.-i particolate mALLE] (SPH| batweern
i ta [0 sscers from any procens smuipasnt of
Stone Crusher unit shall not excesd 480 g/rHmd,
irduat ey “mhall in=tall =1 sl hag/eioch
spclosgras At both eroshecs Lnclualiog tTheir
di=charges polntsa and the tranefer polnts of
belt conveyors with afrangementa of a door with
gpenlng and closing fasility for cleaning and
M L F T A am Within 15 dayrs.
|For green belt at least 8 feet helght planta
anoulid be planted which shall be propecly
protsciad as prapsr drrlgatlsn ard Ranruring
sreangemants shall B naoe. For the ciava lopmant
of the gresn belt the guidelines [ssded wide
Beard office ordef fige., HIOGDA 22073018702 D
16~-02-2018 ghall b compglied. Groen belt nlong
the boundary wall shall be developad by stond

! cruahar. ) i,
. Industry shall comply the ali conditlons |

| BEnibioned ln previcus CTE/CTOY'a Lasved by the

| 15 o =

| Tndustry shall abstract Ground Water with the
wallid permlssion {HOC] of the coppsient
Authorlty /COWA or any other SHfider nied authority
The  industry shall atrictly comply the
directions/guidelines/Environmental naoIms ad
preperibed by State Board fof CFAs and SPAa
vide afflca memcrancdum mo. H ABITIFCH b HGTERS
20ED, Dated 17.02.&020. 2
This consent is valid for discharge of cooestic
afflusnt in Septic 'E'.:nl-:."En:-a_.'l_. BPit.

Project Proponent: THRI BASRANG STONE




ETONE CRUSHING LUNIT
Lo ation: LAT-15-088140, LONG-B2.981082
ARATI MO, 885, 185, 187, VILLACE-BHATWATIDE
POST-PATIHATTA, PARGANA BHAGWAT,
Tiehsii- CHUANR, DISTRICT-MIBZAPUR[LLP.)
CTO Compliance Report

Validity Period: 14.07.2022 To 31.07.2026
Conditians. i

" __Compiance |
1, 41t la found that the Indum FY 1§ Doc | HNoted and agreed
complying with stipolated condielons ai ney
furchar direckisn/ it Fuct bom issoed by L
Board;, Llepal sction shall Ba initiabed against
the applicant. The Bocacd oesprfvyes ETE rightT to
cavoke/acd modl Ty Ry Lo Dot LS ] canditlon
igsued aloog wlth CCA. - = —
Industey shall malntain D.G. Set Stack height Hoted and Complaed
as- per Boapd Borma B ooand ko Enclosuze ¢
Canapy -

Tha pargon authorisesd shall npot rant,
a=ll, Erafalas i ciaal by pl LAzt
harardoue wania Wi ThioEl abT mlmd ng

| pwemisanion of the Bsarcd

l‘.q'r-ll Comditions:-

STONE CRUSHING LINIT
Locatior: LAT-25.048140, LOMNC-82.98w082
ARAT| M), 985, 186, 181, VILLACE-BHACWATIDE
POST-PATIHATTA, PARCAMNA BHACWAT,
Tebmil CHUARMR, DASTRICT-MIRZAPUR[LLP.)
CTO Coenphance Report
Validity Period: 14.07.2022 To 31.07.2026

i B ~ Compliance
The applisant shail | !'--'JI;E-'.“EI.'. act WiERSat Ths Hﬂtﬂjh{lﬂ-ﬂmﬂ
prior consent of the Board bring into uge any

new oOr altered ouklek for the dischargs pf

afflpant o gases enission aF fawage waste Crop

the wrili
Trazted waste witer &and Oomestic wWaste water Mated and comphied.
ghall bs dispozed Jjolntly &I one disposal

paint, The applicant shall grovlde discharge |

.-r.g.b_-:|||'_r-1':_:_'lll |-|.||.|'|'.:.'|'.-.t.".'. at final '.|I':l]'._'=_'£_'|. frrant R
Tha applicant shkall wtrletly coaply with Mated and complied.
conditions of this OOA and mubmit compliancs
rapaort of atipulaced conditlons wlthim 30 days
of receipr &f chis OBA. If, at any paist of
time, it is found that the Industcy d& fod
| complying with stipulated condltlions OF Ay
| Fusther -direction/instroctlen Lsduved By tha
: Beafd, lagal sction shall bs [niriated sgalnst
l Ehe applicent. =3
i 4. T applicant ahadl i fc &l [& el ula} I wiuthy.2 3
L =R T A1l valves/ pipadssawar fArains (L=

nust Bs leak-prool

L. | The indoatry shall provies Ohinterrupted entry
tea Ehe STPR/ETEs Linlet and putlat polnta, ALX
Pallution Control gl i pmEnt and @tack Eor
smocth  saxpllagiesonltoring of efficiendy of
pollution contrcl meaguras

Projedct Propondn: SHIAL BASHAMD STONE




STOME CRUSHING UNIT

Location: LAT 250480, LONG-81.984083
ARAZT N0 185, 186, 181, VILLAGE-BHAGWATIDED
POST-PATIMATTA, PARCANA RHACWAT,

Tehsil- CHUANR, DISTRE T-MIRTAFUR{LLF.)

Validity Period: 14.07.2022 To 31.07.2026

CTO Compliance Report

=

Tha Lnduztry shall provide Inspectlon Bogk art
the elme of ingpection to the  Hoasd's
afficials.

Cempliance

" Hoted and agreed

Whahaveg iy Eim L ak A idmiik (= otiner
unfarassen agct or event, such smission oGCUCE
GE is apprehandsd 0 OoET an EECEEH &
gtandards Lald dowm; &uch lnformaclon anall be
paparTed to the Board's offleds and all obher
gaficarned opffices. Ipn case of falluge of
polivticn control equipment, the produdtlon
proceas connscdted to Lt shall be stopped wlth
immadiace affact

pll #mizmicns ‘& anlttad through gEsighneted
|:-h.:|rr:1t'|.'.-':|r.u|:h arly.

The industry shall operate Ln & mannmr o that |

reoked and complied.

In rcase of ANy Oamage to GChe agriculture

productivity, human hebitation stc. oy the
pperation of industcy, it shall be imperative
[ & gtop  prodocticn im  The  lndustry with
immediste affect and soch dnformation #hall bo
reported ©o Board's offices. The industry ahall
be liaklie %0 pay compensation alss in  swch
cagad a3 decided by the Compatant Aubhority

The applicant dhall apply befora the &0 days of
axpiry of CCh &F any change 10 prouctian
types/ prodiacticn capacliy/manufactaring
l.'lrul."'lii."l"ﬂFﬂ."J.l‘.lf Ell'll'..-ﬂ'l{ﬂ.'l:ll:ll": &g, or any change
t or emisslon polnt

The E-:ard reserres  tha t':u.l;l'.l: To revolxsS add/
Bodlfy ary atd Fl_-,j agted eondition lssusd along
with OCA, as may be nECeESSATY.

Tha perassn asuthorized. ahall poc rent, land,
emll, transfar or othesreisse Cranpportc tha
hazardsus Hagta Wik hawt nbik i o i pElar
il-!rﬂ'.ﬂi]l:lrl af tha Board

a8 worklng oondition as A6k Lgned in Tha
application by the perscn Authearlied phall
conat ik uks o lu.-n-_:'n af his aovthorcizath o

Any wnaothorized chandgs kn F-l:u:ﬂ':ll-'lnll eqilpment |

It Ls the duty of the authorized person to take
prior permlssion of tha Board to cloas down the

ity

famTik

Tha asuthorizatics LB 2 valld for tesporary
ntorage of Hagardous Waste within premises
ol

e T

| pramizas —
Project Prapanent: SHRI BAJRANG STONE

The aythorized sgeEccy ahall empurd that on-line
data wlirh rpagard to gquantifty and mAatura of
kazardops chapicals bedng uasd in tha plant 4=
woll as slr emission ond waste gansrated within
premimes [8 displayed ar Display Board bf #ize

| Esid  Famt outsics the main faftory gace within




STONE CRUSHING LT
Location: LAT-25.048140, LHE-82.981082
ARAT] MO, 585, 136, 181, VILLAGE-BHALVATIDE
POST-PATIHATTA, PARGAMS, BHACWAT,
Tehsil CHUANR, DISTRICT-MIRZAPLR[LUP.}
CTO Compliance Report

it is duty of the authoriged person to cake | Noted and agreed
prior permission of this Beard b5 close and
clagnug the facility for treatment, Storads and
disposal of Razardocs waste. RS e
Th appilcant shall maintain cEcaEd &f Hoted ard comgplied
hatardoua wapte 1in Form=3 and shalkl subplf
anpadl FeEiEen Lo Porm-4 on o bafore the 30th
day of June Ffollowing oo the £inanoial year to
which that retirn rfelabas I
Before the hsgardous waste La storad of damped |
in ths faciliey, applicant most conduct &
daecailed physicsl and chemical anaiysis of
Mazardpus Easte sanple and repoct to *_I:ﬂ ?:_-_._-'..n.

Dried hazfsrdous L&k (86m the procesa in the
plant gshall beE =tered i douhle liped HEOPE pat
condtructad with R.C.C. or such msaterial wHich
dosg Fab peaact with the wasbe contalrsd in Qv
22.Tha misrage ares shoold be fenced progecly
and SigniHotice Deard fndicating ipslangeriph
and TjwHazardooaisls shall e displayed at
appropriate position both in Mindi and English

%Mo, Condlitions Compliance
7.

fhe  industry Shall TN non—ferrous metal

Wwaste; used oilfaps=at il wasts In esaled Croms §
placed an imparvious floor under cowered shad.

Hatardous waste if reguired shall be scld enly
| to Reglatared Recyclars/pa—processors. :

In case of any transpartation of hapasdoos
waste, the dotalles In Form=10 of the Hagacdcas
arid Orher Wastes Rules, Z0lE shall be zubsitied
tda LhE |'-'-‘|r:'!

Prijact Proponent: SHE BAJRANG STONE
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Tad sft SORT W, IM-Tadies, WRIE-9ad, dedld—gAR, $ue—
ROTR & faeg WSy 91 gR1 a9y, (Ugyor farer qon fa=on) sfefrm,
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